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Particulars to be examined Endorsement as to result of Examination

S

1. Is the appeal competent ?
2. (a) Is the application in the prescribed form ? [y
(b} Is the application in paper book form ?

(c) Have six complete sets of the application T ey A
been filed ?

3 (a) Is the appeal in time ?

(b) If not, by how many days it is beyond
time ?

(c) Has sufficient case for not making the
application in time, been filed ?

4. Has the document of authorisation,Vakalat-
nama been filed ?

6. Is the application accompanied by B.D /Postal-
Order for Rs. 50/-

6. Has the certified copy/copies of the order (s) N
against which the application is made been ‘
filed ?

7. (a) Have the copies of the documents/relied "
upon by the applicant and mentioned in &
the application, been filed ?

(b) Have the documents referred to in (a) N -
above duly attested by a Gazetted Officer v
and numberd accordingly ?
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CENTRAL ADMINISTRATIVE TRIBUNAL, CIRCUIT SENCH Lucyou,
Registration 0.A. No, 1171 of 1987
Nakchhed Singh oo ess . eee Applicant.
Versus

D.P.S. Allahabad and another .o ees +s. Respondents,

Hon, Mr, Justice U.C, Sriivastava,V.C.
Hon'ble Mr, A.B, Gorthi, Member (Aa)

( By Hon, ir. Justice U.C, SriVastava,v-Co)

The applicant who was working as 'Extra Deparhmenﬁal
Branch Post Master] Kunda Branch Post Office +District
Sultanpur was dismissed from service vide order dated
31.3.1987against which he has filed an appeal and thereafter,
he approached the Tribunal challenging the said order,. The
dismissal order was passed after disaiplinary enquir§ against
hiém in respect of forged delivery of forged delivery of
Narxuldanga Insured letter No, 781 dated 20.1.1982 for
Rs, 830/~ to Smt. Surajkali and secondly, the non payment
of Kotia power house P.0. MO No, 3265 dated 8,7,1983
for Rs, 900/ks to Shri Badri Prasad Yadav. From the facts
stated by the parties, it appear that the sub-post master GBAKG
Shahganj sent an insured letter from Narkutdanga post
office on 20.1,1982 for delivery to the addressee, The applican
acknowledged the receipt of the insuled letter and the
same was shown to be delivered by the applicant on 29.1.1982
in the record The father of Smt. Surajkali lodged: a
complaint on 30,7,1982 when the insured letter has been
received by the addressee, A complaint dated 19.8.1982 was
also received from the office of the senior Superintendent of
Post Offices, Calcutta regarding non-delivery of insured

letter. The preliminary enquiry in the matter was made

Contqd ..,
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and the addressee Surajkali Devi was also recorded

and in which he denied to have received insured letter
of 22,2,1984, He had denied to have scribed the T.I.

of Suraj Kali and has also denied that the insured

letter was delivered in his presence,thereafter, the
applicant was charge~sheeted, Similarly, in respect of
other money order which was receiped by the Kotla Power
House Money order and the same was entered in the Brancﬁ
office slip, An entry was made in the regicter that the
payment was made on 15.7.1983, but the payee lodged

a complaint that he had not received the payment. This
Case was also forwarded to the Sub-Divisional Inspector
for the preliminary enquiry. The payee has denied to
have received the said amount on 21.2.1984 and has also
denied for his Thumb Impression on money order paid
voucher.This was the second charge against the applicant,
The learned counsel for the applicant contended that

the lady herself filed an affidavit stating therein that
she has received the payment, as such, there was no
qQuestion of going ahead with the enquiry. The respondents
have rightly pointed out that the lady was summoned during
the course of enquiry but she was avoided to appear, as
she was won by the at later stage, However, under
applicant's presence, she did not appear as defence
witness. In the last, she was produced by the state to
depOse the facts where, she clearly stated that the
amount of insured letter was paid to her father at a

very late stage. She admitted her‘all previocus statements.
and asserted that facts written tﬁerin were correct, as
per her khowledge. However, she could not state the date

of transfer of money to her father. She also denied to

Contd ¢+ 3n/
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the receipt of the insured letter in present of any

Ram pal., So far as the money of Shri Badri Prasad Yadav

is concerned, it is clearly menﬁioned by the remitter

that the money order was payable‘to Shri Badri Prasad Yadav anc
to to Bagri Prasad Bhoonj.The money order does not bear the @&&¢
text of the scribe that T.I obtained on money opder paid
voucher is of Shri Badri Prasad Bhbonj, and this was

which
also proved, It is not the case i4n/. there was no evidence.

Even if, there was some evidence, it is not open for the
Tribunal appreciate the evidence and set aside the findings
of the disciplinary authority. Accordingly, there appears

£0 be no merit in the case and the application deserves

to be dismissed without any 6rder as to costs, Z;i//,””
..;&“‘*—~—vy, = ' ° ’

Member(A*K Vice-Chairman
Dateds 27.5,1992

(n.u.)
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Cno 5 AW =it ai36d on 7-12-1987

G

Application U/S 19 of The Adminsgtrative Tribunal Act, 1985
Regls IO of &7

- \--,\_-- Signature of D.R.{J)
7 D.a !.a._ \ﬁ‘ Aot i

Ta ths Central Adm:instra‘civ'a Tribanal, aillshabad-l

. Beitween
akchhed Sﬁ‘igh ssssepsvessees Applimt
AT D
(1) DPs illahabad
eene e Responden'hs
(2) supdt. Posts sultanpur : .
I¥DEZX
Appeadix Pariiculars Of Docuuents Page Yo,
merkad
- 4dpplication 2t 6
AT J0eF/X%e0,=3/84m85/Disc.dabed
31— 5—-1967 ﬁ'om Resp. Noa.2 T to 12
A LI BEaquiry Report dated 15-3-87 13 to 18
A IIX Appeal dated @-\87 Yo DP3 19 to 20
ATV 41fTidavit dated 18-7.86 of
Snte Suraj Xali 21 to 22
. e
be\a\"’ev\/\“"‘"
(ReK,Towari)
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. Details of Application

1- Particulars of the Applicant :—

(i) Name of the Applicantil akchhad Singh

@) Father’s Name ghri Warendra Bahadwr Singh

(i1i) Designation & Bx ZDBPH

Office in which employed Kunda B0, under ghahgarh Sub Postoffice
(iv) Office Addrest.%tllo & P.Os Kunda Dist. sultanpur
(V) Address for scrviee

of all notices

2~ Particulars of the Respondents

(i) Name &/Or Designation (1) DeP.S. Allshabad

(ii) Official Address (2) supdts Posts sultanpur

(i) Address for service

,‘\ of all notices

3- Particulars of the order against which applicasion is n:ade t—

(ih Date 3151987

(i) OrderNo.  P/H,0.=3/ 8485 ) o s _
o (Rike Gol-i/’}a},(ﬂﬂffv/&

(iii) Passed by  Supdts Posts Sultenpur :

<4

(iv) Subject in brief

4- Jurisdiction of the Tribynal

The applicant declares that the subject matter of the order against which ks wants re dressal

is within the Juwisdiction of the Tribunal.

»

5~ Limitation
The appiicant further declares that the application is within the. limitation preseribed in -
section 21 of the Administrative Tribunal Act, 1985.

6- Facts of the case
The facts of the case are given below i~

Qw\:ﬂ( s

N

g1 L D



(1)

(11)

(1ii)

(iv)

(e

-3~
Ihe applicant who had been serving an EUSPM at
KLunda srauch Post Office under Shahgarh S.0.
in district sultanpur was awarded the punisbment
of Dismissal by tie lea.rued\nesp. 1o. 2 vide

nis memo no. 3/;@..3/84..85/ ot, 31.3.87 /i, Al

on pags + the charges ou which he g been

dismissed are

(2) allejed rorged delivery of iarkuldalga
insared letter no. 781 dt. 2).1.32 for hs, 853/~
to tmt. carajkali r/o viliage Panciuphrwa reue
danua, daistrict oultaupur zac

(b) won payment of wotls Power Wudass 2.u. i O.
80, 3265 dt. 8.7.83 fur rs. IV)/- to shri padri
Pd. Yaduva r/o iisir na Purwa 2,0, aundax, alstt,

oultalgdr.

all bngulry under itule 8 of wervice and vonduct.
dules for kD staff in P&T Depti. was held.aid
the Enguiry RHeport is appanded as ana, /—‘i’ﬂ“?m
pages |3 to [ .

The appl;i\cant preferred an appeal on 12.5.87 vide
ANN, = on page I?WD{{;% tie learned DPS 4Alld.
As the same remained unattsnded for tue lact 7
nonths aence this application.

sEi. ourajkall addrcscee of warkutdangs insured
letter so. 781 dt. 20.1.82 has clearly acknowled
ged the receipt of tne inswed letter in questiol
tarough a wobtary Affidaves asted 11,7.806. 4
photov copy of tue same is appeudsd aerewiii

AW -
as AlllexJrsa %:H‘ on page Rl Gy D0

e |
QmJ N N

[ A E Y
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(vii)

e
tae 1z, that oot

Pulajkali ngg confirmed i%

S i;utaxu;_m';

Jl?.ntiC'Ll. l"tl‘t ut&te&* vt was not produeed by
g Procecat: 5 tefore the I/o for yhich they
areg

Te8bousiple,

dawmfal fadava vao had Wwitliecsed the delivery of

thy Incdred 19tte? in aaestion to itg addressee
;;g coufir®el the same in aiy statement before
5;3 1/o. £4V %o lcarined «&Spoudent wo, 2

éeacclihé 8BS Gtary affidavic of Smt. suraj

qall aad BOS o s op o/ ohri sabu Ham and
il pal eV grore o /0 nas taxen the

.2L&ilrgp as Pon Yoo eesiy yr preliminary
cuurge

g

Laltanp T

v ey
cun
r a3 Tae geC0 a0ucerned tae
As fer @8 . ;-edl
4 . . n»‘(.'lo’tl ' s\liV{‘.red to a .
N . A RO RGN . (a
-th 1. - \J
{ the oame envddressee)

was Y






; (w)
<
? (vi)
! -
2t
.
i!
(vii)
A

-

@(\v

-l
This affidavit had aulty been submitted before
the Enquiring Officer who has also acknowledged
its receipt in nis enadry meport but has not
wade any comument on 1it.
sabu ilam overseer of Gauriganj had deposed before
tae ifo tahat wust., ourajkali nad confirmed in a
soubaucit given beiore the said overseer to
naive correctly received the insured letter in
qJ@atiou.'That statemcnt was not produced by
tac prosecution before the I/o for which they
are responsible,
Ram Pal fadava wao had wiluessed the delivery of
the insured lette? in question to its addressee
nad confirmed the same in ais statement before
the I/o. put the leariued Lespondent wo, 2
rejceting the dotary affifiavit of Smt. ouraj
sali aad the stotemcuts of of/ohri babu Ham and
Kan Pal f(adeve velore tac Il/o nas tagen the
cacrge as proved ou ting cusis of preliminary
sRQUATy made by ol . P, Jalswal the oDI(Posts)

Luitanpur. Tuds is suid 40 law.

.5 far as tae secoud charge is concerned tae
..U, in guestion was really misdelivered to a -
person of ﬁ%iSSame name (as of tne addressee)
and as soon)&he wroug payment came to doticgathe
person to whom the money was wWrougly paid
gsposited it in tix sub-Post Cffice at Amethi
under unclascified receipti Tone M,0. in questior

was pejublc to vhri sacri rrusad Yadava but 1t

t < '\J:iil Doy
\_, '\4 \' (_‘/
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>

was vrongly oald to ohri vadri Prasad Moonj.
Ine error hud Leen beczase of the fact toat
omi oaari Po. oonj had baen receivin; MCs
very ofted waile shri Badri 1'd, Yadava had been
rarely receiving it. The learned respoudent nc,
< has rzjected even such a COUON error on

bao £ o0 D0 8 % tiat 'ri osadrd P, Moonj
actaowsledging wrong payaent of 1.0, in question
to him 1ad refuaded it to tie Governuedt by

deldosit.ny 1t iu amsthl o,0,

A

Heliefs sought for in

(1) rhe punisnmeint owvder unichjtotally %
melafied may ginuly be sct aside

(i1) Ihe applicautst services may kindly be
restored to him from retrospective effect.

(iii)ioe applicent may sindly ve allowed the‘
cosi of Lals suit togcther witn ali other

relleds Aeentd 1L by the lon'nle Tribunal.

)
‘£\< %
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’ 8- Interim order, if prayed for— NIL
9_ Details of the remedies exhausted )
The applicant declares that he has availed of all the remedies available to him under relevent

service rules— o gpreferred en appeal Yo the DP3 411ahabad on 12-5-87
vide Apne A IIT on Pageld & 20 which remained unattended

hence this applicatione

10- Matter not pending with any other court etc, :—

The applicant further declares that the matter regarding which this* application has be:n
made is not pending before any court of law, or any other authority or any other b.nch of the
Tribunal.

11— Particulars of the Postal Order in respect of the application fee :-
(i) No.of L P.O.  DD5/5%3878
(ii) Name of Issuing P. O. Allahabad H.O»

(iii) Date 1”12__‘1987
(iv) P. O. at which payable Allahabad H. P. Q.

12— Index- An Index of the documents to be relied upon is enclosed with each copy of this application

13- List of enclosures :—
(i) Vakalatnama

(ii) one 1. P, O. for Rs. 50/~

(iii) Four documents to be relied upon
" 1n Verification
I, Haxchhed Singh /0 shrifl arendra Bahadur singh 4504 33
years R/OViil. & P.0O. Kunda and working as 3x BDBPH do hereby

. t pur Xunda
verify that the cont%‘?f? Jfr'émsilt]é I%na ¢ true to my p.rsonal knowledge & belief and that 1 have not

suppressed any material facts.

Place- Allahabad 7
5)5—31”2:9 :)/;:""‘_?

Date T-12-188 . : . Signature of applicant
To )
. The Registrar, Central Adminstrative Tribunal, : QL,\“:ﬁ(,\,\)\pH“V/
Allababad—-211001 :
‘ . K. TEWARI
Nlyocate
154, Pursi i o0 Nagag
(i s a
Alatat ac-16
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atents oi the apolication
rovea by tihe egp.licent have oseern reacover and
uncerstoou Yy the deponent ¢re ne is in a

posiiion to re_l: tnc cen€.

e et wefore givirng aravise reoly to
e wmkt cetlilon, folloving fects are 2eing

asscrted in orcer to wacilltesies ith.is fon'ble

“rivural irn asdministering

a- -netei.. op.iicant wes vorkirg as Jranch
+so0st . aster,.unce on 27ti. cenuery 19€2, Lhe Sub-
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. arxal ..anca .05t L..ice . 0. 781 pooked on 2Cth

canu eIy L9E2 Zor 4. £5C/- zor celivery to its

accresuce nmi ooumgjkall ~evi caugoter ol Lhrl

Ldaghunencan —~uvoey, 2,0 villece v ach redava, +0cSt-

wunda Guly enteree in Lrenchh o-zice slip Cated 27th

caruary 1002, e ¢ .ilcant acunoviedged the
recei,t of i.surfec le.ter anc erterec that in his
~rencl, «otice Sovurnal., Te lisured letter wvas to

ve celiveroo at iz rincow of tie Post ofiice,so

it vaer @.cuin tO nhave oeern colivered by the anplicen

or. 2%t Jenuer, 1902 in his records,being .rsncl

foct-iester.



Fol -net tie g fecgzee Luraj wali cevi's
iather locigec a complaint on 30tn Culy 1982 that
ine irsurec letter nac nct Seen celivered to the
accresse e, .. conplalst no. L =4/2-35/5/3 dated
19th august 1982 vas eleo received irom ti.e oiffice
oi tne Lenlor .uperintemcecnt ol . ost Cfiices,
Calcutta dest ~iviegion recrdins non-Celivery of
insurecc¢ letter. .nne caseg weuc Civern L0 the Sub-
~ivisional .mspector Jlri ... caigcval lor
prelini.ary eaguirics. i.¢ cxeilnsc the Sranch oiftee
recoras, slgrec acwressed recel t os iicucec letter
anc found that c(ecliveregc cn 20cn Canvery 1902, e
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Cc—- Luat cliilarly the eo.licont while workin
as . rancn .ost ..aster,.unza,seczived ..otla iouer
. DUSE ..0GEY «ILEer . C.326> catee Ll July 1983 for
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enterceG in .reanch ofiice siin, -ho monzy orcer was
payable to _Lrl scoerl rracet .atcvs /o disir e
tUrvae. : &€ €nicreC ingc :wone, or.er sarticilers in

his sranch .l.lice journal and c.owed the rwone, orcer
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|®]
o
L]
LG
A
)
C
o~

haa not receivec the [ yhent o. money orcer upto tha
cay ever if ne !.ed ccntactec thie _ranchh Jost ..aster,
i.e. theapplicant on several occasicns. Lhils case
was alco fortarded to the Liww-.ivisiorel Inspector
0. .08t Litices for —relii i ory engiirios. -ne _ayge
in Yis urit e siatlc.ent detee 21.,2.1284, has cenied
to have received the seymwent ©f .oney OLGer cven
upto 21.2.1¢84 anc hias €isoowrnec ndis .nwrd ilrpress-

ion on meney orcer aic voucher. L rElelory,tng

P T PR S, e g s At - N
dupdlCcene Vo8 QoL Sa.o L WndL L TOLE ;..H‘;.(L. i

4 1, . . - oy 4w wn . 2 . I3 L e * 3
ales, 164 crnd en ooreuiy, under rule B ol trhe los
Ylon O el < eI OT L e
2 - o 7 P N e p e N NP
Cw Lt ca concluelon of corondin, unton U le
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as tre .eclty ef¢g aent TR I SR o SaliL PO A wnget,nencCe

7 iel tle conweias of saragreynh 6(ii)

0f tre auulicetlon arc ol cigrutcc,

o

raragreyh
6(iii) of the spslicetion, it Ls cuomittec that no
afvance copy of any ep.oear hes Deen reeelves irn th
1ie olicilinarcy .ulnocity, i.e. the

o. “ice o

. e - e - . . . ~ 3o R T o ~ Y
@y e-intoncent oi ooot C.lices, SuLitonpur nOL L€

ciscillinar, ..uti.oriis ..@as got any knovledge of
SUOMLLLAD. any o, .€al to e appe:late auvthority,

i.e. the .irector .ocot L tervices, allshabed .egior

6{iv) o. t.e spsiiceiion, it ic¢ submittec that

Lwrai «2li ovi nee clearly



6.

ceLosed ir the .reliminar, erncuirics, that the
i-curec setter vos not delivered to her even upto

22nd <ebrusry 1504 although ites celivery in hunda

ofenCh s0sgst J..ice records ver

fi

gh.or long back, i.e.
onz9th cJarvary 19&2. &le vas swironec curing course
of enquiry vnder ule € as ... cut sghe avoiced to
82€cl 85 .. .. CULVEr, sht ves von 2y the
applicant zt later sizge., ..ovever, uncer appiicant':

Celecnece vitness

b
6]

presence, ch.e ciconot amicar ¢
auring .use 8 encuiry on seversl notice. ir the last
sh.e was _rocucc. Ly the _.ove Lo Cce.ofe ih: Lacts
uingtever,shie could ce_ose¢ incupencently on 3Cth ..ay
198€. Jre clicarl, siated that the arount o/ irsurea
letter wes seic to her fetner at a very late stege.
“he aundltted ner 21l previous statements and
asserteC t..et .aCtls written t.erv. in were correci, as
PED NLX KILOV.ELgE, . Ovevir, e could not stete the
Cate Of trvnsier to owoney ts ..or fatner. ore also
ceniec the recelpt of Li.cuzee letier i, [ rzraznce

Or why A& ral 21 . Isiguur. 1o elzo Cic rot kno
any .an. owrizal cinghe - 2 Liourel letter vas
celivered (o ner o, 22.1.1262 1o _Lroeence ol ang
cuChn scribe or lientilier. .ilins fer this statoerent
uncer encueliy oo aule 8, the o..iilony,.ds Co.ence

roudare voce Lrecent ard thiey ¢id not cross-uciiaclne
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ncr even 1i they attested tl.e statement. Lhe
scribc mus aiso coniirred his previous statement
recorCes curing course of preliiinary encuiry as
correct altrough ceposel sorething else durigg

encuiry uncer {uie 3B,uncer applicant's pressure.

~heregtter any

v airidevit filed during rule €
encuiry,in vievw of cbove facts,has ¢got no beering

0. the ierit of the case.

10~ . nhat wic contents of paragrazh 6(v)
0f tine a_;licetior are not correct and as sukh
are c(eniec. .g s.oavl ©nt recorded by the Inspector
O. .0st o...ces,ls :or:¢ reliable than the state ent

r Y

if ey receorded Ly rie cudordlinete that too on a

-

later (ace uncer tive zw.licant's precssure.

i- .nat ir oeply to con.ents ol parecrann
G(vi) o. tic enuliicocion, it is subritted that hol

&t . al Lacava has clearly @G .ted his statement
recorcec curlag cowrzee ol [ reliiinary enquiry and
couvic oL stewe eny foesun lor chéenged statement

curirn_ oe-@ el so credeniial vas placec on

nis firct neturel cieticient tihian that cdeposed

e R RV o iar e
UNRCe s &L aaxlini’ s IS oIUIC.
4~ L . . 2 ey
Ll anet L el to conteris 0L geragrap

Slvii) ol e opulilicetion, it e Luoricton tool

s
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inpara unces reply ihe arp~iconi clcarly adrits

rerson

(et the noney orior was _ it Lo ¢ndther

@
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0. sen¢ nar e but 0oL otrer cacté., nils
ori¢inal wmoney orcer it is clearly nentioned by
Lhe rendiccer ti.at the rore. orcers tas paycble to
Lhri pLacci L rasce soedave it not to sadri rrascd
Jhoonj. -ie Loney Ordir .iilc vouciers zlso to€s not

Leesr tr.e texi of tl.e scrile thet .i.cotainec on

roney orcer _ait vouches is ox ohri lacrl rrasac

Wir.celf crecitec ihe arounit on 14,7.1984, Actually
by trat tire,the emclirics recercing non-payment
anc nisanorosrizticn o, tiae arount vere started,
50 the applicent gvolver a story to save him from
the cl.arce. .ince tihc cong, CILLX vas

-

1¢,7.1683, the Irench . ust o.aster could have

3,

cetecied Lhe wurom, [ eitint wucn earlier from nis

-

o
o

recorc s. ..c¢ “ha casc pren sO end there vould ve

clern o colc ~aint o0 1l.7.1984, In view of aiove

-licant is valid on merit

for his rmisconguc: «nC no relief is admissiole to

12— what ir re_ i to cortiencs O« el
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0. tie apolicstion, Lt 1s cuwriitee thet since
the z.ulicent oo .ailec to .exke out a prine facie
ity frvouvr, and as zuch tue relief prayec

as <elieis 7(1i),7(ii) ancd 7(iii) re ligble to be

of trnis a Ji cvit are wiuve L2 oy ersoneal
Krovleo e tiose of -r:.:;a;ifg 3o WY -
g€ sos€l oh  srugll oo JeClrugruc Whose of paras

are wocee on legsl auvice,vaicl. all & Lelieve

to be Lo . 0 cart o it Ls szlse and nothing
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celerioa e WCED Curlradle in 1t. ¥@
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e eaiik sem Wl
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\/-
e Onie Toe
e see witausngr,clers to shri .C.Sinha
LOwvecate,Ceclors tioo. tine person nakic ¢ this

& Locovit er. Cllezing L lisdl. to e the cepor
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Before the Ceniral sduirdstretive .wibunal, allahabed-i,
0, & [Bgistratlon Fo. 1177 of 1987.
saxchhed Sngh . . . . . . Yrstg- -~ ~ Unica of India &0thers.
HEJ OI DA R i

The Paply affidevit £ilzd by the lscored  gspondeunts.

The iyplicant who is fully scquednied +ith the facts

-

”~

of this case hegs to state as under i-

1 Parss1 to 3 need no comzecatb.

2-- Pars It denied., The Insared leiisr hed cor o
been dcliverad by the applicant %o iis addre

Suraj L(;“Jt vho has confirged thls fact in the lLotery

Ld
affidsvit gubmitted befcre the 1/C.
3+ Para 4(c). The applicant hag airazdy adnaltted

the fact that the emount of w.U. in question vas dzlivered
to enother man of the seze neme g the payee, .4 soon as
tte wrrong payment cene to notlce the aicunt wes goht cred!lted

AN 1

SO R )
to Goverrment account vndesxr Hdembified iscelonls.,

Lo Para 8~. In reply . it is sabaitted that the
applicent had duly Sent the eivance copy of the gppeal
to the supprintendent Posits, Swlieppur nwodar oxdircry

POs'I;o

5 Para 9. In reply 4t fegumltied thet the direescs

of the lasured letter Smt. Zure] !'{ﬁ-‘; hes duldy conflipad in

the ilotary affidavit cubwitiad by her to the 1/0 that

sue hed correctly racecived the insured latter in questlcn.

On the Tace of this affidavit the unercgssd statsment givon
n
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Distidetd Zaltanpur do nerahyothet the eontentg

(' d

t

o

to 9 are trae to my personel kroy.edee and ek

-~

-

i

~ nothing malterlisal has heen cconeeralad.

Vo, A
] f :"'«h(bﬁu " 'i’f
Dpicds 28-3--1988 Brjolrd evd ot

4. K. TEWARI
Jle ure
134, Poe - Y
(v
A -
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'—"2“’
ir the prelminary enquiry is not wortih i ance,
6~ Pare 10. The applicent relterretes to what he

hag sald earliecr in par 5(v) of his applicction, Shri
Balhn Ramm Cversgeer belongs to .dmind:traiticn ag guoch
his statement given before the I/C has to be pglven

w3laghtase.

7 - Para 11. The contents of this para are cuphatica-

1ly denied. The seribe Shrl Bau ral Yadav has controverted
his earlier statement given in the piclicinary eng:iry
during the g&i‘e of his cross-exsxination before the

1/0,

8.. Pare 12- In reply it is submitted theat in villages
people(especially belonging to lover Caste) do not writ€
their cast against thelr neme BadiiPrassd Yadava and Badi+i
Prefad i »1001:1} both vrcte thelr = nemes az Badrl Prasad,
iiorsover Bedrl Prased lioonj used o get much mors «ils

than Badri Prasgsd Yedava did end tharefore the misdelivery

took place. Ihe money wrongly pzid was immedietely
got credited to the CGovermzent azs soon as the error came

+0 noticez.

G Pare 13-~ deried. The respondents have miserab.y
falled to controvert the alleg {icns izde by the appli-
cant ag suchk he fully degerves tc 2:t the reliefs sought

for. .In Verificetdon,

I, Makcbhed singh; Bon of 3rl larendra Singh;

azed 33 years; F./c V{llage and Post Lfrice ¥lnda,

\\L\J N LA~ (\"j



o

L

¢
’
W» ,{"«f'.

Distiict® Saltampur do harahy.that

Dl

Datad: 28-3.-1988

#. K, TEWAR]
Jle sute
136, b Toooar
(~
& L T

the contentg

A}
f1% 9 are trae to my personal knowiedze and‘éll%y
~ nothing material has heen ccncealed,

i T ,\‘ *
’f 1t ‘*’U.{Jv f’ff

\
Rejoirdarist,
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Fleasns
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+ Ly 53 1 -

“AK3 n_tice that thg 3z licant aboye n.med has renresanted
IR T 7~ oy - e 3

in 1i:lization a cJHy of wherssf is 3nl s 3d herewith has heen fixad

r2gisterud in this Trib

ural and’the Iritumi]l has fixed N “AQ) - (ig
) dax\';f; Poude L FOR O ke 3

3y N
-.‘. Ff Yy s - 3 ] B e = TP
p ¥y nyanprarene, i e W Y UR ebiife your a]iador or by soma
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Fonoyur Behele iy the said’
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. IN THE CLhIRAL 2L INISTRETIVE TRIBUNAL
LUCKNCY EZINCH LUCEXOW ¢ }
Op: . Resicency 3anchi Bhavan,Lucknow. 5f5f’f.

i e L cew ’ O\/L‘/%
c.1/CL JiiC L/ 7 A.L2l9r - Date :

{1 :

cooTSeniaC w0 1t t& 7 CE regrzer_{1)-

N (QKV;.MQ_&__ S W‘B ______Applicent.

Respokdents.

P

El;-EL.S;--Z&Uﬁﬁuﬁxui._iﬁ_ésU¢Ll. _______

pe—

! . - ' 3
i S P\ K PRy 7 /\AV(JCO(A«I

IS /'!l P(H 5’\0}’0/}«4 N "O?m;

Nlhabool — 14

x

aYove rame@ has

¢ Fleace take rotice +rat the ap-licant
Lpresented an ap-lication a Copy _ thereof is enclosed
Es ’ N ":‘& . , . , . -
v _herewitr\Wk ~n has reen reqzstred in tris Tribural anc the

y

2 : . - '
e\ 1 xed _____9_?_;['_"_______ aay of /Q‘Zi, 1$93 for hz -

r~de on your behalf, your pleader of

#a, . earance 1c
on your behaslf in

duly autrorised to Act anC pleacC

A
N

EYQ y one
it will ke heard anc decided in your akfsence.

rr¢ said application,
ne seal of the Tribunal this 4|
¥

*iven uncer my hand anc t

C
day of N ’\m;(_’%_"_, 169)

,Panda./




g IH THE CENTRAL ADMINISTRATIVE TRIBUNAL N
¢ S ALLAHABAD BENGH L €o
Regds A/D
23=A, -Thornhill Road
. Lahabad; —-211 001
\‘,,f . ; L
T _ Y
’, K ﬂ/.Reglstratlon OsAs Noo [ =/ of 199> (/ } !
5 No. CAI‘/AJ.ld/Jud "
S L el
'S ‘ & oo'ooooonooo‘;o‘oooco/aoooo Applican‘t(s)
% Versus
e : .o o cens o./oo ok"oblo o/o<¢ . 0 o Respondent£5)
. ,«‘\! / : It R P . P \‘\/ -”"';) {L( N7 {4%; Ao —’ /v/’\' .. [
‘ ?;N\’\";", L e ' R i . i - . ’ o ) - N - i, ) s ('\{,
e - N P U S S e A A i /o S

{
e
A ’w”'/,, ' ‘
rot qigé{i"” Please take notice that the applicant above named has
R N

‘~{§1 _mj/ Jpresented an Application a copy of whereof is enclosed herewith
P which has been registered in this Tribunal and the Tribunal hasl

;333:’ , fixéd  f ? Day of T§/¢7/ . For, (;7j/ffc S N T
LN If, no appearance ismade on your behalf, your pleader
_ &>\ of ny sone one duly authorised to Act and plead on your behalf
¥§P' in the said application, it will be heard and decided in your
absence,
Given under my hand and the seal of the Tribunal this /< Day
of '

BT
For //p;;?'Reglstrat

(Jgdicial)
/,‘ y L"/(/ ’/5 L /‘_ . ‘( ,72. -



. ' CENTE AL nOMINISTRATIVE TRIBLWAL €

Y

CiACUlIT BLNUhH LULKNLW,

D.Hl04 948 of 19r0(L)

C.Kopandey XXX Applicent
Versus
Union of India sescce Raspondents

Hon'ble Tr,Justice XoNath, V.o.
ﬁﬂ-ﬂ-'-.h-l.ﬁ mt‘_K-ﬂhn\ll\/n' H.m!

Cated: 7,2,1991,

Notices issumdto respendents 1 te 10, 12 tc 16 & 18 to
7€ are presumed s=rved, No reply has been filud, Woticss
issus? to respondents 11 & 17 have not been served, Office
wil)l re-issue nctices to them and list befors “+7+ an
27.3.91 Por fixing a date if possible, after complation

cf pleedings,
Sd/ - ' Sd/ -
Falie v.C.
// Truscgepy //
ReSaite :%E;<f@ﬁ

22

NG SR



